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IN THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI. 

OA No. 373/2022 

IN THE MATTER OF: 

Sumit Saini         Applicant 

Versus 

Haryana State Pollution Control Board      Respondents 

Action taken report on behalf of Regional Officer, Haryana State Pollution 

Control Board, Yamuna Nagar, in compliance of order dated 18.04.2024.  

MOST RESPECTFULLY SHOWETH  

• The Hon’ble NGT vide orders dated 18.04.2024 passed the following directions:- 

HSPCB is directed to inspect all the 28 Plywood industries and to verify factual 

position regarding their compliance status qua all relevant aspects including the 

following:-  

i) Sources from which the raw material is procured by each of the plywood industries;  

ii)  Nature and quantity of fuel used, quantum of fly ash generated and management and 

disposal of fly ash generated by each of the plywood industries; 

iii) Nature and adequacy of plantation carried out/required to be carried out in the 

premises/on the periphery/boundaries of each of the plywood industrial; 

iv)Nature, number and adequacy of devices for prevention and control of water and air 

pollution installed/required to be installed by each of the plywood industries;  

v)  Whether there is any bore well and ground water is being extracted 
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vi) Whether permission for the same has been obtained from State Ground Water 

Authority by each of the plywood industries; 

vii) Whether there is any provision for rain water harvesting in any of the plywood 

industries; 

viii)  Whether there is discharge of any effluent from any of the plywood industries 

ix) Whether any of the plywood industries is connected to any drain. 

• The Regional Officer, Yamunanagar Region has written a letter to the Head 

Office, requesting the deputation of team of officers for the inspection of 28 

nos. of Plywood industries vide no. HSPCB/YR/2024/483 dated 10.06.2024 and 

HSPCB/YR/2024/826 dated 10.07.2024, is attached as Annexure-R/1 & 

Annexure-R/2. 

• That the head office HSPCB vide letter dated 22.07.2024 has constituted a team 

of officers to inspect 28 nos. of Plywood industries in Yamuna Nagar copy of 

letter dated 22.07.2024 is attached as Annexure-R/3. 

• Detailed report of Plywood Industry:- 

M/s Wishwanath Plywood Industries, Kishanpura Village & P.O. 

Damla Yamuna Nagar:- The said unit is engaged in the manufacturing of 

ply boards. The unit has inspected by Sh. Shailender Arora, Regional Officer 

Karnal on 25.07.2024.  

Sr. 

No.  

General Information of 

plywood’s 
Remarks 

1. Sources from which the raw 

material is procured  
Timber / Face Veneer  

(Popular/Eucalyptus):- Timber 

logs are being procured from 

Yamunanagar and Uttar Pradesh 

through local timber  market. 

Formaldehyde:- Being procured 

from local market. 
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2. Nature and quantity of fuel 

used  
 

Wood Waste is being used 10 

tons/day. 

3. Quantum of fly ash generated 

and management 
Average 20Kg/Day approx of fly 

ash is being generated. 

4. Management and disposal of 

fly ash generated 
Fly ash is being collected in bags but 

no record of ash generation and 

disposal is provided by the unit. 

Further, the representative of the 

unit has submitted that the fly ash is 

being used by locals and farmers for 

filling and leveling purposes. 

5. Nature and adequacy of 

plantation carried out / required 

to be carried out in the premises 

/ on the periphery / boundaries 
  

The plantation being done along 

periphery / boundary. Sapling being 

done in pots. 

Approx-540 plants/trees planted. 

6. Nature, number and adequacy 

of devices for prevention and 

control of water and air 

pollution installed /required  
 

Unit has provided adequate Multi - 

cyclone collector as APCM. The 

said unit does not generate any trade 

effluent.  

Unit generates domestic effluent 

which is less than 10 KLD and 

which is being managed / disposed 

off through Septic Tank with Soak 

Pit within the premises. 

7. Whether there is any borewell 

and ground water is being 

extracted 

02 no Borewell installed. 

8. Whether permission for the 

same has been obtained from 

State Ground Water Authority   
 

NOC was valid up to 30.08.2023. 

Now, unit applied for renewal. 

9. Whether there is any provision 

for rain water harvesting. 
 

01 no rain water harvesting system 

provided by the unit. 
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10. Whether there is discharge of 

any effluent from industry. 
There is Nil discharge of any 

effluent from the unit. 

11. Whether unit is connected to 

any drain. 
Not connected with any drain. 

 

• The Regional Officer, Yamunanagar Region has requested the Head Office to 

prepare guidelines for the safe disposal of fly ash for plywood industries, in 

accordance with the Hon’ble NGT’s orders dated 18.04.2024 in case O.A. No. 

373/2022. The relevant communication, vide no. HSPCB/YR/2024/611 dated 

28.06.2024, is attached as Annexure-R/4. 

 This status report/Action taken report is being submitted for kind 

consideration please. It is undertaken to comply with the directions passed by 

the Hon’ble Tribunal. 

     
Place: Yamuna Nagar      

Dated: 20.08.2024 
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